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IN THE CEN'IRAL ADMINIS'IRATIIE TRIBUNAL, JAIPUR BENCH, JAIPUR 

/ Date of order: 28.02.2001 

I CP No.17/200] (MA No. 441/2000 ln OA Nc.420/1999) 

1. ' AD Indfa 'I'elecom Employees ·union (Group-III) throuah -Hs 

2. 

1. 

• I 

Di st r i ct Secretary Shri r . L. Sharma , Jaipur Di strict . ~<' l ecar 

Branch, Djvi~iona1 Offi<C'.e, 14-B, Sen Co1cny, Power House 

Road, Jajpur. 

Shri BirraJ Ki shore s/o Shri GopaJ Lal, at present 

~hjef Telephcne Supervislr in the pay scale cf .Rs. 

workjng as 

6500-10?00 

jn the office cf S.D.E., TrunkE', Jaipur, resjaent of 1·2-G, 

Gor.al Kunj, _Hathj Babu Marg, Banj Park, Jaipur. 

/. 

I Versus . 

Petitioners 

Shd Arun Kumar, Princiil General Manager, TelecoIP Dietrict, 

Jaipur Telecom District, Jaipur: 

Respondent 

I Mr. P. V .CaJ1a, counsel for; the petitioners 

COEAM: 
I 

Hen' ble Mr .S .K • .Jarwal ·, Judicial Mefi'ber 
·1 

I . 
Hon'b]e Mr. N.P.Nawani, Admfoistrative Member 

·_ I .. Order_ 

i 
Per Hon'ble Mr. q.K.AgarwaJ, Judfrfa] Mew.ber 

I 
_Heard the ]earned counseJ fer the petitioners. 

,I 

2. Thjs Contempt PetHion has been filed for initiating cc;mternpt 
I . . 

proceedings ag'cinst' the opposite party under Sect ion 17 of the 
i 

Admfoistrat i ve Tribunals ActI. The order against which tMs Contetppt 
I 

PetHicn is fiJed is dated
1 

18.12.2000. We have perused the order 

passed on 18.12.2000 by thie Tribunal in _MA No. ;41J/2000 in OA No. 

420/99. 

3. Ae nc- d:i rect i ens 

I 
I 

I 
werr 

gjven. in the oraer aatea 18.12.2000, 

. / 



therefore, no ca~e o'f is Jre!de ou.t against the oppcsite 

party. The Confempt Petitjon disrrde<sed havfog nc wE>rHs at thj s 

Et age. 

(l 
~---

(N.P.NAWANI) 
b~ 
( S .• K .AGARWAL) 

A&n. Member Judl.Mewber 

,\ 


